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Govemment that there should not be .r\ ur:.....,. volatility 

in the rupee market and an orderty condition 18 maintained. 

Necessary att.ntion is al .. y. paid In this r.gard. 

Accordingly, the value of the rupee goes up and down in 
the market. 

SHAI HARIKEWAL PRASAD: Sir, .n.r the nuclear 

tMta by India, America, Jlplln and other countriu of the 

world hav. ~d economic .anc::tiona against India due 
to wtrict\ value dI rupee as cOf1"4)8f8d to doIar, has gone 

down aubstantialy. Now, a new duation has ariaen att.r 

the test conducted by Pakistan. In these perspective. what 

measures are being taken to control the depriciation of the 
rupee. 

SHRI YASHWANT SINHA: Mr. Speaker, Sir, the 

nuclear testing is a very recent incident but if we go back 
to the period from 1991 to 1996, there was 40 per cent 

depreciation in the value of rupee. No nuclear bomb was 

tested at that time. During the regime of the earlier 

Government there was 11 per cent devaluation of rupee. 

and at that time also no nuclear test was conducted. As I 

said, when something happens. it mayor may nol have an 
immediate effect but It hu some psychological impact 

which leads to increased buying and .. ling activity. Now 

whatever happened recently like the imposition of the 

sanctions by America and othet' countries has created a 

'eeling which may nol have an immediate .ffect. But due 
to thea. sentiments there was a change in rupee value, I 

can produce today figures of this change. This teat was 
conduct.d on 11th May. On 12th May when marKet opened, 

the value of the rupee was same as was an 8th May. Even 

on 13th May it remained same on 141th May there was a 

s~ght fall in its value which continued unabated. This is 

known as sentiment in the market. 

{Eng/;'hj 

Sent~nt,Mr.Speaker,Sir,aIaoplaysavery~ 

role. Senlment is s.ntiment, it is not relat.d often to the 
reality an the ground. 

SHRI MU.RLI CEORA : The hon. Minister just replied 
that after testing the nuclear device, there was nol much 

devaluation in the Indian rupee compared to the dollar. But 

what we read from the reporta which had appeared in the 

last weeks, It seems that there is a steep fall in the value 
of 811 Indian rupee compared to a dollar. It may b. due to 

the .. ntimental reason.. What steps the Government is 

p~lng to take, " such pout,le economic .. nctions 
come from Japan, America and Germany? 

SHRI YASHWANT SINHA: "you look at thevalue of 
a rupee an the 19th of March when this Government took 

over the office and until yuterday, the fall In the va.. of 
a rupee has been to the extent of ".23 per cent on •. 

SHRI MURLI OEORA : Otherwiee in the last one full 

year, !~re wu a fall to the extent of ... .48 per cent. So, 
Mr. Minister you have mentioned In your own reply that In 

the entire ~r of 1897-;8, It wu 4 . .48 per cent. Now, you 
are taHmg.out the Iul two weelca,SHRI YASHWANT 

SINHA: Th. han. Member rep,...,.. Mumbal and he 18 

more aware than moat other people about what happens In 
the currency market. He mult b. a .. re of this fact often 

pr ... urea buld 1IP ..... (lnt.nvptlo".' 

SHRI MURLI OeORA : That 18 why I am asking wMt 
stepa the Gov.mment wanhI to tab. 

SHRI YASHWANT SINHA: Preuur .. build up from 

time to time and th.r. have b .. n a number of instanc .. in 

the put where .uch pr ... ure. had buill up and the valu. 

01 a rupee compared to a dollar h .. gone down subltantlally. 

Often It h_ gone down by eight or nine per cent. So, It was 
in that context that I wu .. ying thai within th .. e last few 

daye, it was around four per c.nt. 

Now, I explain to you the policy of the Govemment. 

The policy of the Government is to maintain orderly 

conditions in the currency market. The policy of the 

Government is to ensure that no undue volatility takes 

place. If the hon. Member has looked at the mark.t 

behaviour, he will notice that olen when th. mark.t has 

opened in the morning, there h .. been something Ilke a 

run. h has had a wide margin, but subeequently as the day 

p .... d, it corrected itself and the peak value which had 

b .. n touched in the cour .. of the day, came down. That 

meana the market ;. correcting ... 1 lind the market • not 

supporting the apec:ulatora. This ;. a very veiy good thing. 

Even today, Sir, before I came tothls Hous., I checked 

up the poaltlon and lam very Mppy to report to the Houa. 
that at about 104S hours, the markets were v.ry It .... 

Now, that. what I am intefNted In. The market must 

b.hav.ln 811 orderly fashion. We wit not control the valu. 

of the rupee becalll. as I have aaid, It 18 being bought and 

sold. But the orderly conditions in the market must prevaY. 

That ill the concern of the Govemment and the RBI Is 
keeping a ck»e ..rch on this allUIItion. 

R. Y. Gupta Commltt .. on Agrtcuh ...... CNdIt 

+ 
-«. SHRI V.V. RAGHAVAN : 

SHRI SURENORAN CHENGARA : 

Will the Min"er of FINANCE be pIe .. ad to stat.: 

(a) whether R. V. Gupta Pinel on egriculural crecIleet 
~ by RBI has recommended far reaching change. In 
Imp~gthe flow of credit 8IId aimplilcation of procedure 
for agnculural credit In the country; 

(b) If so, the detalla of the major recommendettons 

made in the report and the Gov.mment's reaction thereto; 

{c) the pr.sent Itatu; of the report and likely 

Implcations of the recommendattons on farm economv; 
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(d) the reaction of farming community/experts to the 
major recommendations made by the Commltt .. ; and 

(e) the time by which the Government is likely to 
finalise ita view and take appropriate decision on the 
report? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) to (e) A 
statement Is laid on the Table of the House. 

"",,,,.nf 

(a)to(e, R .. erve Bank of India (RBI) setup a one man 
Commlnee of Shrl R.V. Gupta (former Deputy Govemor, 
ABI) in December, 1997 with the following terms of 
reference: 

(1) To study the working of the credit delivery system 
for agriculture through field level interaction with 
farmers, agriculturists, borrowers of commercial 
banks and bank staff and analyse the constraints 
in the flow of such credit to the farm sector. 

(2) To make suggestions for simplification and 
improvements in systems and procedures 
including reduction in paper work for delivery of 
farm credit. 

(3) To make proposals on other initiatives that may 
be taken by commerical banks to facilitate credit 
delivery to the farm sector. 

The Commlttee submitted its report to RBI on April 21 , 
1998. RBI has reported that the Committee's 
recommendations cover the following areas: 

(i) Recommendations on operational aspects relating 
to agriculture credit. These recommendations 
cover, inter alia, rationalisation of internal returns 
of the banks, Jelegation of powers to branch 
managers, Introduction of composite cash credit 
limits to farmers, introduction of new loan product 
with saving component, cash disbursement of 
loans, dispensation of "No Dues certificate" and 
dllcretlon to banks on matters relating to margin/ 
security requirements for agricultrualloans above 
RS.10,000. 

(II) Recommendations on aspects like abolishing of 
stamp duty for agriculture loans, matters relating 
to mortgage of land subsidy-linked credit, bank 
finance to tenant farmers and assistance in 
recovery of loans. 

(Iii) Recommendations of simplification of application 
forma, agreements and other covenants/ 
documents for agricultural loans and 
rationaillation of internal returns of bank for 
monltorln,9 agricultural and other advances, 

Major recommendations .0 far accepted by RBI 
include, inter alia, simplification of procedure regarding 
loan applications, agreements/document. etc., 
rationalisation of internal returns of banks, delegation of 
powers to branch managers, introduction of composite 
cash credit limits to agricultural farmers, introduction of 
new loan products with saving component, cash 
disbursement of loans, dispensation of NoDue Certificates, 
discretion to banks on matters relating to margin/security 
requirements for agricultural loans above As. 10,000 etc. 
All scheduled commercial banks have been advised by 
RBI to implement the above recommendations of the 
Committee. Further, RBI has requested Indian Banks 
Association (IBA) to work out simplified application forms 
and documents for agricultural loans and rationalisation of 
internal returns by branches for adoption by all banks. 
Certain recommendations such as abolition of atamp duty 
for agricultural loans, assistance from State Govemments 
for recovery of bank dues, matters relating to mart gage of 
land, dispensation of cOlf1)ulsory rural posting of bank 
officials, matters relating to subsidy linked credit etc. have 
been referred by RBI to the Government for consideration. 

The Committee has also made certain 
recommendations for reforming the rural credit delivery 
process. These include: 

(a) Freedom to commercial banks to fix rates of 
interest for loans of ail amounts. 

(b) Target for agricultural lending to be based on flow 
of credit through preparation of Special Agricultural 
Credit Plans (SACPs). 

(c) A substantial modification of Service Area 
Approach. 

(d) A thorough review of existing system of subsidy 
linked loan programmes. 

SHRI V.V. RAGHAVAN: Mr. Speaker, Sir, the Gupta 
Commlnee Report is against the vital interests of small and 
marginal peasants. 

For instance, the freedom to commerical banks to fix 
rates of interest for all loans, for all amount Is to punish the 
poor people and favour the big business houses. The 
banks consider the poor peasantry as unwanted people on 
earth. This attitude of the banks has driven the peasantry 
to the merciless moneylenders and ultimately to mass 
suicide. 

At the same time, under the very nose of the RBI and 
the leading banks, Harshad Mehtas and fake Institutions 
loot our banks at the cost of our exchequer and even some 
of the corporate houses owe huge amounts to banks. No 
steps have been taken In this regard and no prosecution 
has taken plaCe so far In such cases. But a poor peasant 
who owes" meagre sum of Rs. 100 is prosecuted and 
harused. This attitude of the bankB has to be changed. 
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By not depending upon then retired RBI Officers' 
reporta, wllth. Government eamIne MrMh the hardahlpa 
cauMd to the p .... ntry by the Credit Policy of all the 
bank8? 

SHRI KADAMBUR M.A. JANARTHANAN : Sir, I want 
to assure tn. hon. Mamberthat the Gupta CommItt .. , the 
one-man ConvnIt .. , which ... appointed by the RBI hu 
gone to the flald, gone to the bMk8 and h .. IntlN'llCtad 
with alMll fa,.".,. eIao before preparing the raport. 
Therefcn, kaaplng In vfawth.lnt.raat of the amall farmers 
that Cornmlft .. wu formad. I would like to assur. the hon. 
Mambar that the Govemment wants to .afeguard the 
int.rasts of amall and .".,glnal farmers. 

"the hon. Mambar may kindly se. the anawer, which 
we have given, he wHI come to know thaI the main 
recommendation of the Committ .. is to give more pow.rs 
to the Branch Managars and .asy accassibllity of the small 
farmers to the Branch Managers so that they may get 
loans. The inter'" rates have alao b .. n consider.d by the 
Committ... " you s .. the r.port the regulat.d rates of 
interest operste as a barri.r in .anctioning of small loans . 
Sothe main purpos. of the Committ •• is mainly to incr.as. 
the income str.am of the farmers. 

I would lik. to draw th. attention of the Hous. that the 
main purpose of this Committ •• was more on the assets 
which a person is having and not on the old system of Land 
D.v.lopment Bank which gave loans on the value based 
..... Th. income stnaamof th.farmers must be increas.d 
on this only. 

This has been circulat.d to the M.mb.rs. If the hon. 
M.mbar is inter.st.d to know more he can come to m. and 
I can show him the reports and op.rations and 
r.comm.ndations of the Committee. Actually, the 
Committ •• ·• recommendations are in the int.rest of small 
and marginal farm.rs. So, _ should not undermine or 
question the appointment of the Gupta Committe •. This 
efforta of the one-man Committ .. should be praised by the 
country. Some of the recommendations are already in the 
proceas of implem.ntation. 

SHRI V.V. RAGHAVAN : Sir. I am sorry to say that I 
have not gOl th. praper r.ply. I have gone through th. 
report which had appear.d in the papers. I have alao gone 
through the comments of .min.nt p.ople who know thinga. 
My cont.ntion is that the v.ry purpose of the Governm.nt 
is def"at.d by the main recomm.ndations of the r.port. 

MR. SPEAKER: Please put your supplementary. 

SHRI V.V. RAGHAVAN :Sir. my first quution has not 
b.en replied ao far. I am putting my question. 

My question is, without depending on the reporta of the 
Gupta Committ.e or NaruimhaD Committ •• , would the 
Gov.rnment independ.ntly .xamln. the iaau.a faced by 
our peasantry? It is a very dangerous poeition now. 

SHRI YASHWANT SINHA: Sir, GUP'a Commltt .. , 
one-man Commltt •• , was appointed by the RaHrv. Bank 
of India. It was not appointed by the Government. It was a 
CommItt .. appointed by the, R ... rv. Bank of India WIth a 

, e. of terma of referenc., the baaic purpoae of which was 
to faeliitate the flow of credit to the farmers. 

Now, Gupta Committee h .. glv.n Ite raport to tha 
RMerve Bank of India. The R.erve Bank of India h .. 
examined the recommendations. There are aome which 
need to be examined by the Govemment. There are aome 
which need to be examined In conaultatlon with aoma other 
agencies. That examination Ie going on. I would Hka to 
... ure the Houe. that abaolutely, in unmistakable terma 
there is nothing; no decision will be taken by this GO¥amment 
which wi. b. anti-farmer. W. are proofa""., and we ..,811 
continue to take the beat dacIaions I",thelr Int.r .... 

SHRI SURENDRAN CHENGARA : Mr. Speaker, Sir, 
the email farm.rs alway. find It difficult to gat loans from 
banks and the cooperative aocletles are eaaily 
approachable for th.m. WUI the Government consider the 
proposal to ca.burse the agricultural Ioana to farmer. 
through the primary cooperative eoc:i8tIaI under NABARD? 
EuHy the bank authorltie. take action against the email 
farmers in regard to recovary of thair duaa. The big 
farmers, I mean the rich farmera, find aorne way out to 
•• cap. from such recovery proce.dinga. Will the 
Government tu. soma maaaur. to help the emaiflUmlll? 

SHRI KADAMBUR M.R. JANARTHANAN : SW, the 
Question pertains to Gupta Committe. recommendations 
in r.gard to making changes and incre .. lng the flow of 
cr.dit to the farmers. I would lik. to m.ntion that out of 43 
recommendations, .. haa alr.ady been said by the Cabinet 
Minist.r. 26 recomm.ndations were on the mCNe and 
some recommendations are under examination. 

I would Uke 10 inform to the han. Member that Gupta 
Committe. is a Commltt.e appointed by the Reaerve 
Bank of India. fully in the interest of the amall farmers, to 
have redlcal chang •• ao that they can e .. 11y approach 
the banks and they can have ... y method of getting 
loans. Therefore. it Ie completely a n.w approach. The 
Committe.'. recomm.ndatlona have a new approach. 
Some of the r.comm.ndations have been accepted by 
the Government and some recommendatlona are under 
consideration. Th.refore. I usure the han. Mamber that 
the sma" farmer .. inte"st will be protected and 
safeguarded. Th. main purpose of this Commltt .. wiN 
hold good 10 the farmera. 

SHRIT. R. BAALU: Sir, where Ie the tima for me to put 
a quution? .... (Inte"uptions) I have got only hal a minute. 
Pleu. allow me to put my quution. 

Gupta Commltt .. h .. recomm.nded aubeldy linked 
loan. What Ie m.ant by 'au&eldy linked I08n'? If there Ie 
any subsidy-linked loan. how are you going to arrive at? 
How are the farme,.. going to benefit from thle? 
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MR. SpeAKER: It .a atralght queation. Pie ... glv. 
a atralght anawer. 

.. ... (lntenuptloM) 

SHRI T. R. BMlU : Sir, It ... ",. that the Min .. r has 
not dona hll homawork. What can I do? .... (Interruptions) 
Sir, tha Cabinat Mlnlater .hould anawar on his 
bahd ..... (lntanuptIOM). There II only hel a mlnutatett. I 
should gat the anlWar from the Mlnist.r. Sir, the time Is 
up ...... (IntwruptIons) 

MR. SPEAKER: Mr. Mlnistar, you can s.nd the r.ply 
to him latar. 

SHRI KADAMBUR M. R. JANARTHANA~: I wllI •• nd 
th. reply to the han. Mamb.r. 

(Translation) 

SHRI RAJESH PILOT: Mr. Sp.ak.r, Sir. I would lik. 
to draw tha attantlon of the hon·bl. Minist.r to the fact 
that the membars of the Hou •• have just dilcu ••• d 
about tha problema and hara •• m.nt cau •• d to the 
p.ople due to thalndHferent attltud. of tha banke. Th.se 
probl.ma can b. removad if bank loan limit is fixed for 
farmers. Suppoae. I have SO Bigha of land worth SO 
lakh. of rup •••• my bank loan limit can b. fix.d at Rs. 1 
lakh. Then I can take the loan worth Rs. 1 lakh from the 
Bank at any time. If thi. can be don •• all the problems of 
tha farmers will be .olved. Whether the hon'ble Minister 
is thinking In thll direction. 

t2.00h ... 

SHRI YASHWANT SINHA; Mr. Sp.ak.r. Sir. in r.ply 
to the qu.stion .. k.d by the hon'bla M.mber. I would 
rlqu.st him to walt for two-thr.. day. more for the 
pras.ntation of the ganaral Budget. If the question r.mains 
rll.vant .ven attar thaI. I wHI giva the reply. 

WRITTEN ANSWERS TO QUESTIONS 

IEng/;'h) 

New Exlm Policy 

"45. SHRI INDRAJIT GUPTA: Wililhe Minisler of 
COMMERCE b. pl .... d to state: 

(a) wheth.rthe majority 0/ 340 h.rna.hHt.dtoOGL list 
ar. b.lng produced by Ihe Small Scale Industries (SSI) and 
as such the n.w Exlm Policy would hit hard the SSI sector; 
and 

(b) if '0, tha step. takan by the Gov.mment 10 
saf.guard Ih. intarut. 0/ SSI sector? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEDGE) : (a) and (b) Out 0/ 340 Iterna 
shHt.d 10 OGL. only 57 It.me ara having .mallecal. angle 

.lther due to their r ••• rvation for manufacture In the email 
acal •• actororhaving.trongSSlprocluctlonbaM. Further, 
SO out of thue 57 items were alr •• dy importable .nat 
tranaferable SIL (Speciallrnpol1 Licence). Th. actual Import 
0/ thue 50 It.",. during 1997-98 (upto to November, 1997) 
WBI approx. AI. 28 cror.s. Th. Customs duty on Importa 
provide •• afeguard to the SSI Sector. 

L .... to Diamond Indualry 

"46. SHRI DADA BABURAO PARANJPE : WUI the 
Minlst.r of FINANCE be pleas.d to state: 

(a) whether diamond industry and diamond exporter. 
a~. facing hardship in getting credit from banks; and 

(b) if so. the steps taken by the Gov.mm.ntto provide 
loans to the diamond industry and diamond .xporters? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING. REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) and (b) 
Reserve Bank of India (RBI) has informed that It hu no 
informalion regarding any hardship faced by diamond 
industry and diamond exporters In obtaining credit from 
banks. The Gem and Jewellery Export Promotion Council 
has also reported thaI al presentthe diamond industry and 
diamond exporters are not facing any hardship in getting 
credit from banks. According to RSI. banks have been 
given full operational freedom 10 sanction credit facilities to 
borrowers based on their commercial judgement. Banks 
have also been advised 10 ensure thaI exporters' credit 
requiremenls are met in full and promptly and that no 
export order suffers for wanl of funds and cases. if any. of 
rejection of export credit proposals are brought to the 
nolice olthe Chief Executive of the bank concerned. Banks 
have been advised by RBI to ensure that necesaary 
machinery is in place in Iheir HeadlZonal offices to redress 
exporters' grievances regarding delay in granting credit 
limits/denial of credit limits. 

elONd Cotton and Textllea Milia 

"47. SHRI SADASHIVRAO DADOBA MANDLlK: 
SHRI A. VENKATESH NAIK : 

Will the Minisler 01 TEXTILES be pleased to state: 

(a) the number of Colton and Textile Milia lying closed 
at present state-wise; 

(b) the number of mills closed during 1996-97 and 
1997-98. till date; 

(c) the main reasons for their closure; 

(d) the number of workers rendered jobla .. due to the 
closure particularly in Maharashtra; and 
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